Annexure -1

LEADING THE POWER SECTog

58,  Desclosure as per Ind AS 19 ‘Employee benefris
01} Defmed contrbybon plams:

Penzion
The defined contnbubion pension scheme of the Grous for s empdoyees which B effechve from 1 Jarmary 2007, =
admimnistered throush & separate tryst The obligabion of the Groyp s to contrioyte to the tryst to the extent of smoynt
not exceeding 30% of basc pay gnd desgrness allowance bess employer’s corbnbybon towsrds provsdent fynd, grabety,
past retrement medecsy] frcilty (PRMF) or gny other retirement bernefits. An amoynt of T 152,32 crore (31 March 2047
T 23734 crore] for the vesr 1z recoanmed as expense on thes accoynt and charaed to the statement of profit and loss.
i) Defmed benefrt plans:
& Prowesdent fgnd
The Group pays fxed corfinbybon to prowident fynd ot predetermined rates to 5 separate trust, which invests
the fynds in permetted secyrfies. The Growur has an oolsabon o ensyre minimm rate of rebyrm o the members
as specthed by 0. Accordinsly, the Grown has obtemed report of the schery, bazed on which owerall interest
eqrnanas and oy latree swnpdys is more than the statutory mterest payment regurement for gl the penods preserted.
Fyrther, continbybon to employees penson scheme iz paid to the appropnste aythonbes.
Enzed on the achpsnsl valusbon obtaned m this respect, the following table sets out the stabus of the provadent fund

pdan &5 at balance sheet date:
T Crore
Particulars e ot Az ot
31 Byrch 2018 | 21 barch 207
met defined benefit (azset]/lishildy - Cyrrent (55,360 (5217}
Movement in net defined beneht {asset)/habaliby
T Crare
Parbcylyrs Defined benefit obiggbon | Fyir valye of plyn gssets Het defined benefi
[gsset) bybebty
Far the vesr ended For the vear emded Far the vear ended
31 March 31 bayrch 31 Mgrch | 21 March 11 March 31 March
griid I 2017 griid I 207 e 2017
Oipening balynce 7.525.63 eI ER 7.588 80 5892 37 (53.17) (5944
Ciprrent serace cost 054 98 il B - - 954 28 5o 12
recognized in skabement
of proft and loss
Imbere= oo/ ncome] 55518 LEE T ¢ (565150 (551397 - (4. 76}
Totsl B194& TIRTE (565150 (551397 954 28 247 36
Remeszurement boas (genl-
Actyanal loss (sqind ansars from:
Friancesl assympbons (0. 19% R - - 0. 1% bLs2
Expenence adpysbmert 11301 Ti.ee - - 113.01 Ti.2¢
Retymi on plan gzmets exchyding - - [115.0&0 (60,77} [115.08] (BO.7T)
interest income
Totsl 11289 T1.84 (115,00 (60,77} 1219 11.07
Crthaer
Contricybon by parbopeniz 5E4.89 48554 5E4.89 485 54 - -
Contricybon by employer - - 054 98 050 12 254 98] (252 193
Bernefis pasd BRTAG 5320 BRT A& £53.29 - -
Clozing bylynce B225.71 7.535.63 B951.07 758880 [55.35] (5217}
g5
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Pursyart to parasrsph 57 of Ind AS 19, sccoyrmbrg by an entby for defined beneft plans, mterahs, imodses
determming the amownt of the net defined enefit habilfy (gszetl which shall e sdiusted for any effect of bmitang
a net defined benefit asset to the asset ceding prescnbed in paraaraph 64, As per Para &4 of Ind AS 19, in caze of
syrpdys in g defned benefit plan, an erbty shall measwre the net defined benefd asset at the bower of achyal syrplys
or the valpe of the gszets cedirg determined ysang the discount rate. The azzet cedirg 5 the present value of any
economic benefits gumilable in the form of refynds from the plan or redyctons in fubyre contmbybons to the plan.
Fyrther, Pyragrach &5 provedes that & net defined benefit azset may anse where & defined beneft plan has been
overfynded or where sctuansgl gaires have gnzen.

As per the provizions of the Employees’ Provadent Fynd: and Miscellsnecys Prowsions Act, 1952, the Groyp has no
naht to the tenefis ether in the form of refynd from the plan or koewser fybyre contnbybon to the plan towards the
et syl of T 55,36 crore (21 March 2017 T 5317 crore) determmmed throysh schysns] salyation. Accordimgly,
Groyp has not recosnized the syrplus 8z an asset. and the actusnsl ggins m Cther Comprebersnve Income, 53 these
pertymn o the Prowmdent Fynd Tryst gnd not to the Grown.

Grabyty and penson

al The Grogyp has g defined benefit srabyty plan. Every employee who has rendered conbingous serace of free
vears or more is entitled to grabyrty at 15 days salsry (15726 X last drawen basic sslary pluys deamess allowance)
for each completed vear of servce subsect to & maxmym of ¥ 000 crore on superannyabon, resignebon,
terminaton, disablement or on desth, corsidenng the prowisions of the Poyment of Grabwty Act 1972 as
amended.

bl The Groyp has pernision schemes at two of i stabions in respect of employees taken over from ersbwhibe state
government power wilihses.

The existing schemes stated at (g) and gt one of the power stybons ot (o) above are funded by the Groyp and are

mianaged by separgbe brysiz. Pension scheme of another power stabon in respect of employees taken from erstebale

Skate Government Power Ubikty 5 ynfunded. The halcdity for srabyty and the pension schemes 535 above & recoarezed

on the bases of actusngl wlysgbon.

Essed on the schyamal valysbon obtesned in this respect, the following taole sets out the stabus of the srabyrty and

pension plan gnd the smoynk recoanized in the Growe's fenancigl statements 5z at balsnoe sheet date

T Crore
Partecylars il A gt
31 March ¥8 | 31 March 217
et defined benefit (gssetl/ lighilty -
Grafyity (funded) 65973 62771
Persion (funded) 14067 125.13
Persion (nonfynded) TR 11 2T71.71
1,078.51 102455
Mon-cuprent 21.95 19.83
Ciprent 105725 100472
Movement in net defined benefit (5sset]/lighdity T Lrore
Payrbcylars Defined benefl obbgeteon | Farr value of plan assets Met defimed bemefit
(aszet]) habilty
For the vear ended For the year ended For the vesr ended
1 Mgrch 31 barch 3 arch 1 March 11 March 311 March
20 2T bt gk} M7 b1 1 27

Opening ylance 2, 505. 90 1,82353 1,481.35 1,465.69 1,024.55 I57.84
Inclyded mn profit or loss:

Cyrrent sernce cost o760 509 - - o7 60 05,29

Pzt semace cost - 43304 - - - 43324

Interest cost (ncome) 187.94 14588 1111.11] (11726 7583 o852
Totsl smoynt recognized m 28554 57541 {111.11] (11786 174.43 558.15
proht or boss
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7 Crore
Payrbculars Deefined bemeft obigetson | Faer value of plan assets Mt defimed bemefrt
(gmset) hgbalrty
For the vear ended For the vesr ended For the vesr ended
31 Myarch 31 kigrch 21 March 31 March 31 March 31 March
o018 o7 gk M7 oOig N7
Inclyded ;n ather comprehensree
MiCome:
REemenzyrement loss (gaan)
Acbyaral boss (oan) ansirg
from:
Fnanicigl assymphbions |70 2523 - - |70 2523
Expersence acpystment (102 &%) 57.14 - E (102690 57.14
Rebyrmi on plan gosets - - £30.73) [10.100 2073 {10100
exclhyding inkerest iIncome
Total smoynt recognized ;m (53,990 14237 (30.73) [10.100 (2472} 122.27
other comprehenseve mmcome
Cther
Benefiz paid 141.03 135.41 115.28 111.70 2575 2371
Cliozang balance 2 586 49 250590 1,507 1,481.35 1,0T8.51 1,024.55

C.  Post-Rebrement Medecyl Faokty [PRMF)

The Grown has Post-Rebrement Medical Facily (PRFMFL, gynder which the retired employee: and thewr spouses are
provided medicgl facilises in the Groyp hospitals/ empanelled hospitsls. They can also gvail treatment as out-petsent
sybject to g celng fmed by the Group. The Ibaity for the same = recosnized annualy on the basis of achysnal
valggbion. & fryst has been consbhped for is employee: sypergnnysted on or after 1 Jangary 2007, for the sole
pyrpase of providing post retirement medical faclty to them.

Bazed on the schuyansl valusbon obtsined in this respect, the followang table set oyt the statys of the PRMF and the
amoynts recognazed in the Groyp's inanciyl statements &z at balance sheet date:

T Crore
Partculars Az gt As gt
31 Mgrch 018 | 31 March 2097
Met defmned benefrt {gzsetl/ gty - Current 149 BE o7 .44
Movement in net defined beneht (asset) haflity T Crore
Parboylars Dicfined bencfit cblggbon | Fair valye of plyn gssets Met defined beneft
[gzset) baybabty
For the yvesr ended For the vear emded For the yvear ended
31 March 31 March 21 March 21 March 31 March 31 March
o01E 207 e em7 2Me 2017
Chpeenang balgnce 115940 BECTE 1,051,946 B0.00 97.44 (0.2
Imchyded in profit or boss:
Cyrrent serace cost 219 2041 - - 3219 oo 41
Pyst service cast - - - B - -
Interest cost incomae) B695 Ti.18 (To.640 {71200 7.3 [N e
Totsl amownt recogrzed in profit 11914 10058 (T840 [71.20) 1950 e
or loss
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7 Crone

Particuglsrs Deefined benefit obdssbon | Far valuge of plan gssets Met defined benefit
{asset) habaddy
For the yvear ended For the vesr ended For the vear ended
31 March 31 March 31 March 11 iarch 31 March 21 March
2018 2017 018 207 2018 7
Inclyded in other comprehensree
noome:
Femeaswrement loss (s5in):
Actuysnigl loss (s5in) gnsang
fram
Demographic assympbions - - - -
Fingnicsal gsmymobsons 62,69 2504 - - 6269 85.08
Expenence sdiustment 2.4 119.03 - - 6248 112.03
Retym on plan azsets exclyding - {1151} (2.18) [11.51) 9. 18]
mberest income
Totsl amount recosmzed in other 125.17 205.07 (1151} [2.18) 11266 195.91
comprehensve Income
Diher
Contnbybon by parbcipants - 398 581 (2.98) (5481}
Contnbubon by employer - 43.64 B5.77 (43 64) [85.77]
Benefrs paid 5310 26.058 - - 53.10 35.05
Closing balance 1,3%0.61 1,159,400 1,200.73 06126 142,88 07.44

I, Cther retsrement benefit plgns

Other retirement benefit plyns indyde basssge sllowance for selflement at home town for emplovees and
dependents gnd fyrewell oft to the sypersnnystng emplovees. The scheme above 15 ynfynded and ligbiliyr for the
same is recognized on the base of schysnal vahyation.

T Crore

Payrbculars Az st Az et
31 Mgyrch 2018 | 31 March 2017

Met defaned benefrt {gzset]l/ hakalty - 14893 138.18
MHoncurrent FELA ] 125.11
Ciprrent 16.73 13.07
Movement in net defined benefit (asset]/ habhdidy F Crore

Past service cost

Inkerest cost (iIncome)

Particylars Defned benefit obligybon
Az gt As gt
31 Migrch 2018 | 31 Msrch 2017
Openirg balance 13818 135,49
Inciyded in proft or koss:
Cyrrent serace cost 102 535

10,11

Totsl amount recognzed in proft or koss
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T Crore
Partcylagrs Defined benefit abliggtion
M gt Az gt

31 March 2018 | 31 March 2017

Incleded in other comprehersve moome:
Remessyremert boss (gmink
Achyanal bozs (9aind grsing from:
Fingncigl azswmphbons
Experience sdiystment (419 (6. 5%
Retbyrn on plyn gssets exchydirg interest income B

0.93 4025

Totyl amouynt recogrmzed 1n other comprehensive incomie [3.25) (2.34]
Crther
Comtrioytions paid by the employer B
Benefits oaid 1138 244
Closing balance 14893 132,18
E. Plyn smsets
Plan sszets comprise the follovweng - ¥ Crome
Partoylgrs Az gt 31 March 2B Az gt 31 Mgrch 2017
Quoted | Unquoted|  Totnl | Guoted | Unouoted |  Total|
Ctate sovernment secyribes 2.695.33 - R6R53F| T 14483 - | 144 53
Centrgl sovernment secyrbes 188584 -| 1.B8E8584| 7 8084ps -| 128484
Corporate bonds/term deposis 3,458.49 467 | 355316 328134 9495 | 3,376.99
Money market instryments/liguid - 14.20 14.20 - 3933 3933
mugtyal fund
Equty and equity bnked mvestments BRes 97.62 10e8s 115.32 - 11532
Inwesbments with insyrance companies - 2564 57| 55467 - 2387 45 | 2.202 &5
Totsl lexclyding acoryed interest) 8,121.92 2701.16 | 10,BR308| 741513 251693 | 9.942.06

A gt 21 March 2012, an gmoynt of T 50000 orore (21 March 2017 T 500.00 crore) 1= incdyded in the valye of plan
assets in respect of the reporting enterprnse’s ovon Aingnesal instryments (corporate bongs].

Actial retym on plan asset 5 T 713,25 orore (21 March 2097 T 819.90 crare L

F. Defned beneht obhizgbions

1. Actyanal azsymptions
The folbowans were the prncipal sctyamsl assympbons ot the reporting deybe:
Parbcylars Az at Az oat
31 March P08 | 21 March 2017
Discoaynt rabe T.60% T7.50%
Expected retyrm on playn am=ets
Grahyity T.60% 7.50%
Pension T.50% T7.50%
ERRAF
Annugsy mocrease in costs 6.50% 6.00%
Calary escalabion rate 6.50% 6.00%

41™ Annual Report 2017-18 Eta




Annexure -2

A ANNUAL REPORT ELITEH

ALL INDIA INSTALLED CAPACITY (IN MW) OF POWER STATIONS
LOCATED IN THE REGIOMNS OF MAIN LAND AND ISLANDS

{UTILITIES)

Az on 30.11 20104

Hate Dwmership Muodewise breakup
Sechor Thesrmal Total Solear Hydiro RES™™ | Grmand Total

Casl e Dimsrl Therrmal [Renewable) | {MNRE)

Harthern Begion|  State LHU3800 | 2WFR.E0 12.598 18330.15 oG TOLZ.55 | 123650 26619.24
Priwata 1199z 50 108,00 o.oo 1210050 [al e 214800 | 469937 LE94T.TT
Cantral L2050 | 234408 [l La%ed 55 Rk TAO7.56 {100 23363.13
Sub Total FUAELO0 | LERL.EL 14,89 SAT TS 4% JLLFLER e 16598,11 | S9ERTT LHYZR.1E
Westen Reglon Stabe L9000 | 299382 1728 22981.10 oG 5480.50 | 48134 28847 B4
Priwwtiz 2BAR1.30 | 43RE.O0 o AZRLR.TO o0 447,00 |10TRLES 4408653
Central 1175R O 555,59 R H 1527160 1R40 00 1520000 0,050 1ARRL GO
Sub Tatal GOLGS.5] | 1091541 174 T1102.40 1AL O TAAT.5D |11ZTLA0T 9166097
fouthern Beglon|  State 1338250 555.70 3g2.52 LA300.72 oo 1139803 | 1534.1% 2723230
Priwata I3R0.00 | AD4T 50 S 7e.B0 TARL 30 000 0u0a (13350537 I3 RT
Central 10kl (0 159 58 Ll 10893 58 15800 AR 106 1231858
Sub Total ITIELS0 | ADGLTE 539.32 IITBAED 130000 1133803 [137B4.6T S597BT.30
Eastern Region State D00 10000 17.06 TIST.0E L0 168,93 ZBIES LOGL15.87
Priwata THa1.5E .00 14 THE153 L0 mnn | 16zAT TSR &
Lentral 1214050 SUAK [ELEH 1245050 (LR HaL, 20 LR al 1308170
Sub Tatal 2B52T.EE 13000 17.20 ZBTI5.08 =l e ] 113,17 | 43Z.EG 312B1.06
Marth Stabe B0 445 70 143,74 RAE 44 [ake e AR2.00 | I5EE4 LIR7.08
Easbern Region Priwihi 0,00 2450 3,041 24 50 000 0,00 103 2453
Central 000 | 110160 G 110180 oG 12 ) {100 L6163
Sub Total BOLDT | 1571.8D 142.74 177454 oo 124200 | ZSEET 3ITIEL
hlands Slate 000 0,00 30,03 SO03 000 0,00 515 5R.IT
Prieate dla el LK LR EH i lle 8l 21 E HEIA] hES 2585
Central 0,00 0,00 [=liH ko] oG il a] {100 .00
Subr Total 1] K] .02 Tz =X e ] 0.0 1110 BL.1Z
HLL INEHA Slale SRR00.50 | ROTE 47 &0, 61 A346T 53 [ali i FTARZ00 | RROZET BATRE. 0
Priwate S1155.38 | BOGEO0D 15714 R Ea R oG 269400 27888 4T SO802.93
Central 52501 | T4ZH.E3 C.oo 53953 84 ETEOLOC I0G22.76 0.00 E9356.60
Tiotal LS35T0LES | 22097135 | 119995 | 1970415 ETROLOC 4079R.76 [I1692.14 | 25501278

Figures al secand plese of decimal mey not tally dus ba reosding e

AbdEraviation:
SHP=Small Mypdre Praject (5 25 MW, DP=Diomass Power, Udi=Urbes & Industral Waste Poser, BES=Rerewabie Enegy Soumes
Mo 1« 1.RES Include SHP, 8P, K], Solar and Wind Energy- Installed capacity in respect of RES [MMER] as on @ 311033014

—
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Annexure -3

ALL INDIA INSTALLED CAPACITY {IN MW) OF POWER STATIONS
[Ag on 31120161
UTILITIEE]

Mrsdewize Sreabup
Megion Crermrahlp' Seacior hermal fr— P [ Grand Tolal
Cual Ligrits G Liewel (NMHE]

Sbria nhEAd 00 F—ili] Hux i8i] 18] SENT I8 S e TELOO 30

Pwuim 21 o] SiH 0 [ 0 T274.00 1231335 JHA4E 13

i Lol fro- b0y F—ili] i i8i] [LraiBi] SaE T3 00 THITLES
Sulb Tobal AFTLLE NS BT [ 162105 W 138311 FIE4

Sbria o il il B4 i8i] 18] S5 50 LILE ST 5

Rugion Pwuim H3LE 500 00 4878 00 [N 0o 43100 SO 3T

Lol i nm Eroil 0 18401 5] TEDUD0 TR 2

Sulb Tobal rexzLEe 1S4 [K] 10ES0E. 4 [ 1540105 TEATS0 1130881

Sbrla PR nm L 2ET.H 0o 1Fi4.83 0E

Fo—— Pwuim THP. 50 = ili] 473 0o oo S TES
Lol 13035 20 00 35053 0 frrillin] oo THINE 50

Sulb Tobal B4 24000 BT relEa FI120.00 N1TT4.83 Bo4E3 18

Sbrla SRFS0 00 nm i) 0 0o |3 11303

Exciam Fugion Pwuim E3ra nm nm [N 0o 300 I 53
Lol IHNE nm nm 0 0o plisc i) 14351 84

Sulb Tobal ITILE nm ] [ 0. 4B 1X1Ir.4a

Sbrla QD nm AEF.F B m 0o frrda i) 1 RET.45.

HReor Exsfain Pwuim QD nm 24 50 [N 0o oo 30
Fagion Lol ool nm 125380 0 0o plisct i) 808 B
Sulb Tobal L L nm ITTEEN JE. 0. plrag- 4T3

Sbrla QD nm nm 01 [F8 0o oo 45 30

— Ly i om om 18] 18] o a2
Lol QD nm nm 0 0o oo 5.9 310

Sk Tolal =t om om L0 onm a0 1258 SZEY

Sbrla HIUHE 50 pr. i FUiR T ¥mn T3 0o IPEFEED el oSS0 B

Ly r43nsd TR Rl ik 4310 ErA0. 18] xR i EAET B SLRS

AL EA Lol 3000 A0 00 Tsr o 0 3w EFE0 00 T4 BE2T 30 S3II 6
Todal 19T S30.0m Hmrn aAIE1 234724 ETED.D ARFHLIZ ez HERRET

Figures o decimal ray nol Bally duw s reunding off

Anbreiation.-
[

SHPF=Smal Hydes Peopect (2 25 Wl BF=HBomess Power, USI=Udan £ st 'Aesle Posss | RES=Henesatie Ereegy Souoes
1. RES iechude SHIF, BP, L&l Sow and Wind Erergy. Isslslled capeciy mrempect of RES (MANRE] m o 30,00 29178
|As zer brtewl it malon aveleble wi MMHE)

*Ewal up of RES all indla i on 30002016 15 piven below (in BV ©

Srradl P Total
iind Powas Soiar Possar
Hpd o Power [T | Waxi |o Erargy Capaci
A5 9L 1810 mE I 13 THITI AL rapurel
A [Copadty  Addel  dusing M., 2018 | seomiw |
1. U3 (580 W of SHREE BIRGA] TFF Ras been commissioned snd sdded o whele secior o MedEyw Fedmhb
A |C 5 el mpad duri Reow., 203 o MW
Capecity remowed due o changs
o B2 e
From CosresnBonal o RES dufing Moy, 2018
1. U 25 W of MEHLEMERTLAN HFE Fem been semoeed Fom stele secior of Kersla
2 -5 (25 NWD of KOFIL HPS Fam Bees cermeryed] Bom centna sectiar of MER
I3[0 WD of SOLATYAR HFE {1 H) R been semoesd Fom stele secior of Tamil Hedu
4. =i (7 T M) med of U5 (B NW) BHADRLS HPS ha Sees removed om stele secior of Har-eteics
:I.I Kl Capscly AddSed during [ ﬂ'.llﬂl A-HL I ATLE NW

¥ The- mboves e Unim 7 iy oy s s Brssdy being momizonsed by b RET o nder small beydne caegony
ool wrd Lignks e baer dhaoewn uSparmaly.
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Target for

2022

not just within reach but set to be

EXCEEDED

Cumulative Renewable Energy
Capacity (MW)

Target for 2022 - 175,000 MW

110,000




Tremendous Growth

SOLAR POWER

SOLAR CAPACITY
increased by over

8 TIMES in last
4 YEARS, from
2,630 MW to

22,000 MW




Strides made in harnessing

WIND ENERGY
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CERC (Terms and Conditions of Tariff ) Regulations,2014 Page 118 of 290

2411 The Commission is aware of the fact that although Government securities do
not have a detault risk, they are still susceptible to reinvestment risk and intlation
risk. To eliminate reinvestment risk, zero coupon securities has been considered.
However, intlation risk is still not etfectively mitigated. Due to the lack of any better
measure of risk free rate, the Commission has considered the yield on zero coupon
Government securities as Risk Free Rate. The Risk Free rate has been considered as
average of the vield on 10-year zero coupon bonds for the period January, 2012 to

June, 2013, i.e., 7.99%.

2412 In order to compute the Market Risk Premium (Rm), the expected return
provided by the market has been estimated by assuming that the past returns
provided by the equity market mirrors the expectations of the investors. For
determining the market return, the Commission has considered the returns provided
by the BSE Sensex over the period January 1992 to September 2013, as a proxy for the
historical returns provided by the Indian equity market. The average annual growth
rate of the BSE Sensex over the period 1992 - 2013 works out to around 16.47% as

shown in the graph below:

.CERC (Terms and Conditions of Tariff ) Regulations,2014 Page 120 of 290

2414 The Commission also explored the option of tixing the rate of return on equity
by linking to an appropriate benchmark like RBI Bank Rate, SBI Base Rate, 10 year
G-Securities Rate, etc., with an appropriate mark up. However, it is observed that the
debt market is not mature enough and interest rates have also witnessed signiticant

tfluctuation in the recent past as shown in the graph below:

2415 It can be observed from the above graph that interest rates have varied from
11.75% to 14.60% and G-sec rate has varied from 7.23% to 8.52% for the period FY
2008-09 to FY 2012-13. Hence, the Comumnission proposes that unless the debt market
stabilises, it may not be appropriate to link the rate of return to any benchmark rate
with mark up. The Commission after considering the views and suggestions of
various stakeholders, does not find any merit to revise the rate of return on equity
and has decided to keep rate of return on equity as proposed in the draft
Regulations.
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Figure 5: Trend of G-sec Rafe and PLR

2415 It can be observed from the above graph that interest rates have varied from
11.75% to 14.60% and G-sec rate has varied from 7.23% to 8.52% for the period FY
2008-09 to FY 2012-13. Hence, the Comunission proposes that unless the debt market
stabilises, it may not be appropriate to link the rate of return to any benchmark rate
with mark up. The Commission after considering the views and suggestions ot
various stakeholders, does not find any merit to revise the rate of return on equity
and has decided to keep rate of return on equity as proposed in the draft
Regulations.
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COHSOUDATED BALAMCE SHEET AS AT 31 MARCH 2018

T Crore
Fyriicylars i . Az gt Mgk
31 Mgrch 2018 31 Mgrch 2017
ASSETS
HOM-CYrrent gssets
Froperty, plant and equipment 2 1,259, 206.70 1,04,238.54
Capdtyl work-ir-progress 3 B1,085%.70 B £ .08
Irfarsible gssets 4 331.7% 20312
Irfarsioie gesets Yremer devwehopimeent 5 449,38 434,03
Irrsesitments aocoynted for wsing the eoyfy method o 8.74%9.33 7.500.42
Finarcial assets
Irreestments T 10b. 28 113.438
Trade receivybikes B = 35.59
Lowynis 2 45467 £01.34
other fingrecial gesets i 1,000, 58 1.358.22
Dther nor-CYImert gasets 11 A1, E10.6% 17 128.00
Totsyl non-ogment assets 2,34, 37355 217,905.44
Cyrrent gsseis
Irrsembories e &, 140,85 8. 580,13
Finarcial go=ets
Trade recehwsbies 13 8.E212.1% £903.59
{Lazh grd cash egyalent 14 3811 30353
Bank Dafances other than cysh gng cash egquivybents 15 5,999.45 T937.03
Loans 1o Fi8.43 21182
Otner Angncial assets 7 5.4%4.03 b 128.02
Other oymrent gooets I8 11,245,048 4.214.97
Totsyl cyrrent gzsets 39,248.00 I0.009.09
Resylstory deferral socooynt deibdt balances e T45.%1 SRRES
TOTAL ASSETS 2,74, 308 0b Q.48 207 25
ECANTY AMD LIABILITIES
Exquaty
Equity share capityl o0 8,245.48 E.245.45
Other eanyity e %5, 318.0M BO SPR.Z5
Totsyl equity gttrbytybée to cwners of the parent 1,03,503.47 97, 838.02
Hor-controdling interests 7.7 803.25
Totsl equty 1,04, 511924 DE 041,28
Ligbdities
MHor-cyrrent lgbilfees
Finareial lighities
Bormoesings ratd 1,16, 775.61 1,04,075.12
Trade payaoies 23 391 13.17
Ortner Amgnciagl Dyiiities 24 2148731 2 355.60
Prowizhons 25 450,50 +#53.15
Dererred tayx Dgoiiges [net) o0 2,408,114 148485
Dther mon-current lgoities ur = 17.49
Totsyl non-cgrernt Raidiiees 1,21,875.47 1,08 £00.48
Cyrrent lighities
Finarcial ligbilties
Bormoswiriss o8 8,080,358 2115
Trade payvefokes oo 8, 707.55 S S5TRTO
Otiver Angncial Nybilftes 30 25 B53.58 20 3P0.ET
Other oyrrent Dajoliibes 31 1,158.87 1.263.24
Prowizhons 32 8,251.78 E.120.73
Cyrrent ta Bgolties (net) 313 = B1.40
Taotsyl cyrrent lgbities 45,5045 50 38 S50.43
FaaVW o YA X a ¥y 42" Annual Repart 2017-18 201
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T Crore
Particylars [Hote Mo, A5 At As et
31 March 2018 31 Mgrch 2017
Deferred reveniye 34 2.331.4% T 400.E4
Resylgtory defersl sooognt oredit bglgnces 35 = L8033
TOTAL ECHATY AMD LLABILITIES 8,74, 358, 0b 48 £07 35
Signincynt SoCognting polickes I
The gocompanying notes 1 8o 73 form gn intesral part of these frgncigl stytements.
For gred on beha® of the Soeynd of Dinechors
[E.P. Oypta} Sugdhilr Arys) (K. Sreekynth (Syrdeep Singhld
COmpany Secretary Chiei Finarciagl Crficer Direcior (Fingreoe ) Chairman & sareysines Direcior

This Is the Consolldgted Balgnoe Sheet referred to In o oyr repaort of oven date

For Sacar & Acsocighes
Cnigriered ACcoyrtyns
Firm Rieg. o, 035106

For FSD & Assodstes
Charbened Accoyntynts
Firm Reg. Moo 00450010

For TR Chadgha & Co LLP
Cngriered Accoyrkgniz
Firm [Reg. Moo D067 11 N500028

O Widvgzagyr Baby)

(Heny Sl (Prakysh Shayrrmsl
Pariner Priner Fartmer
. Mo, D57085 M4y Moo 072330 M. Mo, DITIST
For kalanl & Co. For P. A & Ascocistes Forr 5. K. Kapoor & {o. For B My Chatrath & Co LLF
Charbered Acooymtymis Charbered Accowgrtants Chgriered Acooyrinnks Chgriered Accoyriynis
Firm Pieg. Mo, 3010011 ESE3000LS

Firmi feg. Moo 00070

Firm Reg. Moo 313085E

FArm Rieg. o 0007450

[Wyryn Egnzall (5= Poddsr] {Saniiv Kapoor) (Sanigy Sarkar)
Prriner Pariner Fartner Fartmer
M. Mo. 409E50 By Mo, 051113 K. Mo, 070487 K. (o, DOE305
Flace : Mew Delhi
Dated : 28 My 2018
ol ¥
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\EADING THE FOWER SEcrog ~wr

CONSOLIDATED STATEMENT OF PROFIT AHD LOSS FOR THE YEAR ENDED 31 MARCH 2018

T Crone
Fartioylars Hotie Mo Faor the year Far the year
enged Eniged
31 March 2018 31 Mygncin D07
Income
EEVEMNSE Tmoim Oeergtions ] B8 08331 22042 40
Other Income 37 1,558.98 Deaa0
Totyl incomse B9,041.59 B3,009.31
EXpnses
Figel cost 48, 799 80 AT Q4T TT
Energy pyrchesed for trading 4383 49 3,037.88
Empiloyee Denefis cxpense I8 &2 T91.5T £ 3755
Firngnoe costs k=) £,434.5% 3,051.08
Do preClation, amorization gnd Impairment EEperse 40 T.459.93 8,009.91
ORbeEr expeEnses 41 7,554, 59 EABSS
Totyl expenses T1.557.37 TOLR0T .S
Frofit before share of net profits of investments accoynted for
ysing equity methad, tx grd regylgtory deferrsl sooognt beianoes 192,084.59 12.801.52
Ao Share of net proftis of joint venbyres sooognbed for ysirs cquity methiog 445.05 oT£T1
Profit before tax 12, 58987 13,425.33
Tax expense 54
Cigrrent A
Cyrrent yenr Foiodd L5085
Earfier vears 951300 [107.541
Defermred tax 3, %BH.0H 1284 47
Lezs: Defermed gsset for geferned s igoilty B, e B0 Q52 58
Tokyl tAN EXp=Enss 2,588 14 LeTE 0
Frofit for the yesr before requatory deferry| gocoymt baisnoes FR-TEREY 1045123
HEL movement In resylatony defenrsl SOnognt Daances [net of e 0 500.37 BT
Profft for the yvesr 10, 501.50 10, 71394
Oher comprehenshve |Roomse; [enpenseh
Itermis At will not De reclsssified to profi or loss (net of by
- et ychysyrial iosses on defined berefit plyns [T 2H) (38 &)
- et gainss{lossest on fyir valye of equity Inctngments (7.2 32508
- Shiyre of ober comprehensive income of joint verbynes 18 U473
sooognbed for Ysing the equity method
ez that will o reclyssified o profit or koss (et of tRxd
- Exchignge differences on trarcistion of forelen coergtions (4.05) (8. 0%
Oiber comprehensive [noomee [eopense) for the yogr, met of incomae tax [ 5] T12.85)
Toktyl coemprehensive iImoome for the yogr 10,480 81 10,5010 08
Prodit i sttribufable too
Crwmiers of the pyrent 10,543.%5 1071084
[ormCortroiirg Interests [42.45) [5.700
10, 501.50 10, 71394

Otiner comprehenshse Income; fexgpsenseh giribgteybie to:
Crwmiers of the pgrent 2089 Z1LEST
orroomiroline Interests = -
[ L] T2 B85}
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NTPRC
‘ o BT 0 DT
T Crore
Prrtciglers Hote Ho. For the year For the year
ended endled
31 March #1E 31 March 2017
Toinl comprehensve Inoome gitrioyiabke to:
Crayniers of the parent A0, 585, B 10, 504,79
HMon-conkrodling Interests (22.45) [5.700
AD, 480, 1 10,501.00
Stgnificant soooyting polickes 1
Esymargs por equity share (Pyr valye T 107~ egchl 1]
Easic & Dilugted) (7)) (Fnodms opergkions exclyding T’ oz
resuistony determl accoynt talances)
Eashc & Dilugted) 07) (fodm opergtions Incliuding e 1300
resuistony determl accoynt talances)
Thee gocompeyying nobes 1 8o 73 form an irbesral part of these finyncigl statements.
For ard on behaT of the Sosnd of Dinechors
{k-P. Qupts} [Sugdhir Arys) (K. Sreekanit) {Suyrdeep Singhl
Company Secretary Chiet Fingncial Officer Direchor (Finamoe ) Chgirmgn & dgnasirg Director

Thiz Is the Consolidated Sntement of Profit and Loss refermed o in owr report off ewen dabe

For Sagar & Accocisfes

Chiyriered Accoaynbymts
Firm peg. Mo, 0035105

For PSD & Acoooisges

Crariered Accoyrtymts
Firm Reg. Moo 0042010

For T g Chadghs & Co LLF
Cngriered Accoyrtynts
Firm Reg. Moo 0067 11N/ MS00028

(Heeng Do) (Frakash Shigrmal % Widynsageyr Bayoyt
Fyrirer Pyriner Pyrireer
M. Mo, DETSE0 M. Moo 07330 M. Mo. 027357
For Kalanl & o, For P, A & Aszocigtes For 5. K. Kapoor & Co. For B M Chatrath & Co LLP
Chartered Accoyntynts Chaytened ACcoyntsmts Cnartered Accoyriants Chartered Accourians

Firmi Peg. Mo, Q007200

Firmi [Reg. Mo, 313085E

Firm Rieg. o, OODTL50

[¥aryn Bynzal) (=5 Poddyr! {Sanjiv kapoor)
Fyrimer Pyrirer Fartmer
. [0, HSES0 M. Mo, 051113 M. [0, DTOLET
Flace : (Hew Delhi
Dated © 28 My 2018
EL 42™ Annual Repart 2017-18

Firm Peg. Mo 301011E/E3D0005

(Saniqy Syrkar)
Fartner
M. Mo 52305
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